L B L

NEW DELHI BENCH
W DELHI
C. P. NO. 1(ND)11
C.A- "01
CORAM:
PRESENT: SH. R.VARDHARAJAN SMT. INA MALHOTRA
HON’BLE MEMBER (J) HON'BLE MEMBER (J)

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF NEW DELHI BENCH OF
THE NATIONAL COMPANY LAW TRIBUNAL ON 03.08.2016

NAME OF THE COMPANY: M/s.Denvax Celluler There, Pvt. Ltd. V/s. M/s. Institute Of
Cellular Therapies Pvt. Ltd.

SECTION OF THE COMPANIES ACT: 397/398

S.NO. NAME DE R E TI GNATUR
1. ARBAY K -Dbrs Aby . Vepr K oney A’G—J-J%W o3 .
“?r . M.le-T, wq_m+ ?ML, ﬂ,‘-l?ﬁud‘»\#k W
ORDER

Ld. Counsel for the petitioner has addressed the arguments.

2, Ld. Counsel for the respondent prays for yet another adjournment to address his

arguments. At his request, the matter is adjourned to 09.08.2016. e C}/ [—
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